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Districts witlwtut telephone facilities In 
Bihar 

2999. SHRI SUKHDEV BRAsAD 
VERMA: Will the Minister of COM
MUNICATIONS be pleased to state: 

(a) the names of the district head
quarters in the State of Bihar where 
telephone facilities have not been pro
vided so far; and 

(b) the necessary· stepR Government 
propose to provide telephone facilities 
for such districts? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI NARHARI PRASAD SUKHDEO 
SAl): (a) There is no district head
quarter in the State of Bihar where 
telephone facility is not provided a.t 
present. 

(b) Question does not arise. 

Cl'edit Utilisation by National seeds 
Corporation 

3000. SHRI SUKHDEV PRASAD 
VERMA: Will the Minister of AGRI
CULTURE AND IRR.IGATION be 
pleased to state: 

(il) whether Government are aware 
of the EJU',\' pace of credit utilisation 
by the National Seeds Corporation; and 

(b) if so, the facts thereof? 

THE MINISTER OF AGRICULTUR·E 
AND IRRIGATION (SHRI SURJIT 
SINGH BARNALA): (a) and (b). Out 
of the total World Bank credit of 41 
million dollars, the credit to be utilis
ed by the National Seeds Corporation 
is only' to the extent of 0.59 million 
dollars for vegetable processing and 
packaging equipment. This portion of 
the credit could not be utilised because 
of the delay in the appointment of a 
ConSUltant on whose advice the re
quired equipment was to be purchased. 
A Consultant is likely to be appointed 
soon. In the meanwhile the Corpora
tion has floatet4 global tenders for the 
purchase of the required equipment. 
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MR. SPEAKER: I was looking into 
the matter. I am lOOking into the 
matter. There should be no debate on 
this. I 'am taking up the matter with 
the Law Minister. 

MR. SPEAKER: I am looking into 
the matter. 
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